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Before the National Green Tribunal,
Principal Bench, New Delhi.
Execution Application No. 46/2018
In
O.A. No. 234/2015

Veterans Forum for Transparency 1in Public
Life.

Applicant(s)
| Versus
Chapra Nagar Nigam, Chapra & Ors.
Respondent (s)

COMPLIANCE REPORT ON BEHALF OF THE SECRETARY,
URBAN DEVELOPMENT & HOUSING DEPARTMENT, GOVT.

OF BIHAR.

1. That the instant Work Progress Report
relating to Khanua Nala, Chapra is being
submitted in compliance of the order



dated 03.09.2019 passed 1in the present
matter.
That by the order under reference the
Secretary, Urban Development has been
directed to furnish further report in
respect of Khanua Nala as the work has
already begun regarding cleaning, waste
management, removal of encroachment and
development work of Khanua Nala.
That the latest factual status in this
regard is being submitted as hereunder:-
(A) Chief Engineer, Planning,
Formulation and Monitoring, BUIDCo,
Patna vide his Letter No. 6345 dated
05.12.2019 has made available the
updated status of work to the Urban
Development Department regarding the
project under implementation namely
Storm Water Drainage with PCC Road
Scheme for Chhapra Town, and. as per
the same, presently, the
rehabilitation work in 900 mtrs,
desilting work of Sluice-Gate, work
for drain in Prabhunath Nagar and
demarcation work of Khanua Nala are
in progress.
Xerox copy of Letter
No. 6345 dated



05.12.2019 alongwith
enclosures are
attached herewith as
Annexure-A Series to
this Cémpliance
Report. |
(B) D.M., Saran, Chapra vide his Letter
No. 452 dated 22.02.2020 has made
available Updated Progress Report to
the department which has been
furnished to him by the Municipal
Commissioner, Chapra Municipal
Corporation vide his Letter No. 72
dated 16.01.2020.

As per the aforesaid progress
report, cleaning scheme for Khanua
Nala is being executed by an Agency
selected by BUIDCo. Khanua Nala has
been made encroachment free through
Anti-encroachment Drive. Action Plan
prepared by Urban Development and
Housing Department for development
of Khanua Nala is under
implementation and the main elements
of the work in question 1is as
follows: -

i. Construction of STP with the
capacity of 32 MLD.




ii. Construction of 06 Sewerage
Pumping Station.

iii. Renovation and interlinking of
SI Khanuwa Nala.

Xerox copy of Letter

No. 452 dated
22.02.2020 alongwith
enclosures are

annexed herewith and
marked as Annexure-B
Series to this
Compliance Report.

(C) Municipal Commissioner, Chapra

Municipal Corporation vide his
Letter No. 664 dated 09.05.2020 has
brought to the notice of the
Department about certain problems,
regarding water-logging and
obstruction of flow of Khanua Nala
due to ongoing constructions of
over-bridge at two sites, namely,
“Gandhi-Chowk” and “Nagar Palika
Chowk” by the Bihar State Bridge
Construction Corporation (BSBCC) ,
and also stoppage of drain cleaning-
work presently by the BUIDCo and
therefore, request has been made to



issue instructions to the
aforementioned two agencies.
Xerox copy of Letter
No. 664 dated
09.05.20 1is annexed
herewith and marked
as Annexure-C to
this Compliance
Report.
(D) In pursuance to the aforementioned
request made by the Municipal

Commissioner, Chapra Municipal
Corporation, the Special Secretary,
Urban Development and Housing

Department, vide his Letter No. 1138
dated 12.06.2020 has requested the
M.D., BSBCC, Patna and the M.D.,
BUIDCo, Patna to take immediate
steps for solving the problems in
question as mentioned in Letter of
Municipal Commissioner, Chapra
Municipal Corporation.
Xerox copy of Letter
No. 1138 dated
12.06.2020 is
annexed herewith and
marked as Annexure-D




to this Compliance
Report.

(E) Recently, the M.D., BUIDCo vide his

Letter No. 4031 dated 12.06.2020 has
furnished latest Progress-Report to
the Urban Development and Housing
Department regarding the ongoing
works of Khanua Nala, which 1is as
follows: -

Status of work as on date :- the
work of Khanua Nala is divided in
two section.

A. Khanua Nala (A) :-

. Total length of Khanua A is
1450 mtr.

. It starts from Tinkonia to
Jatahi Pokhra via Mauna
Chowk.

#, A variable section in this
stretch is 3.0 m width to
4.0 m width.

w. In this stretch
Rehabilitation work and
Desilting work is in

progress.



7.

Photographs are attached

for reference.

B. Khanua Nala (B) :-

Vi,

Vil

VIl

X

Total Length of Khanua Nala
B is 1750 mtr.

Starts from Roopganj and
ends at Jagdam College.
Variable sections at this
stretch is 3.0 m to 6.0 m
width.

Desilting work of [Karim
Chowk, Court Campus,
Tinkonias under progress.
Photographs are attached

for reference.

C. Khanua Nala Over All Details:-

Xi.
X

Total Length 3204 mtr.
Contribution of Various
Sizes: 3.0m width-1084 mtr.
4.0m width-1458 mtr, 6.0m
width-662 mtr.






Physical Progress as on date 12.06.2020

Sl Location Items Present Status Remarks
No
KHANUA NALA (A)
1 Sada Dhala to Desilting | 200m cleaning | Remaining work under
Mauna Chowk work already done progress
Total Length — | Brick work | Repair work of
1450 mtr Brick masonry.
(desilting work)
KHANUA NALA (B)
2 B Seminary Excavation | 180 mtr. | For Khanua Nala total
School Excavations length of RCC drain to
Total Length- already ‘construct is 2.8 km out
1750 mtr. completed. of which 80 mtr.
Raft 180 mtr. | completed (2.85%) The
Casting completed remaining 1.0 km is
Wall 180 mtr. | under shop in which
completed upto | only rehabilitation
1.2 mtr. work is to be done.
3 Sluice Gate Excavation | 60 mtr. already | Remaining work under
completed.
Raft 50 mtr, | PTOSTE
Casting completed
Wall 35 mtr. done up
to 2.4 mtr.







Xerox copy of Letter
No. 4031 dated
12.06.2020 is
annexed herewith and
marked as Annexure-E

Series to this

Compliance Report.
4, That in view of the above facts and
circumstances, ~ instant, up-to-date

‘Compliance—-Report’ may kindly be
accepted.
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1w ot the project: “torm Water Drainage with PCC Road §

%
5
o)
L
o
b
b

swn, Bihar Under State scheme,

1. Description of work: - 10 construct RCC BOX drain of 4 5 mirAver: :
He-habilitation work, Road crossing work in 3.5 km for Khanuanala in Chi
along with PCC road of width 4.5mir and construction of Diraing in
Prabhunath Nage:

s  Administrative approval- 29.95 crore
s Amount of Project:- 27 38crore

« Date of Sanction:- February 2019

+ Date of Ke-Tender:- 06.06.2019

= Dare of agreement:- 22.08.2019

= Name of Contractor:- M/S Jay Mata Di Road Construction Pvt Lid.

2. Status of Work as on date:- The work of Khanua Nala is divided in two section-

A. KhanuaNala{A):

L Totallength of Khanua A is 1450 mir.

i It starts from Tinkonia to JatahiPokhra via Mauna Chowk.
. Avariable section in this stretch is 3.0m width to 4.0 width,
V. Inthis stretch Rehabilitation work and Desilting work is in progress.
V. Photographs are attached for reference




8. KhanuaNais

o

C. KhanuaNalaOver All Details:

X Total Length: 3204 mbr

pAEN Contribution of Variocus Sizes: 3.0m widih- 1084mir 4.0m width- 14868 mir 6. Om
widih- 662mir

Physical Progress as on date 12.06.2020

::; Location Items : Present Status Remarks
KHANUA NALA (B)
E . 180 mirexcavations
xcavation already completed. : For KhanuaNala ?Qt@i
length of Ree drain to
construct is 2.8 km out of
B.Seminary School ) which 80mitr completed
t Total fength-1750mtr Raft Casting 180 mir completed {2 85 %). The remaining
. S 1.0 ke is under shop in
which only rehabililation
180 mir compieted upto work is to be done
wail 1.2 mir A




X

Sadalhala To
Mauna Chowk
Total length-1450mty
{desilting work)

35 v done

KHANUA NALA {A)

Desilling work

Brickwork

200m cleaning alread
done.

Repair work of Brick
Masony.

b

Remaining work under
DICYress.
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fer el s axadr faerd e feo, gesT
Bihar Urban Infrastructure Development Corporation Ltd.

(A Govt. of Bihar Undertaking< 2 / 2_.
Near Rajapur Pul, West Boring Canal Road, Patna-800001 ‘\/

Ph. No.:-0612-2506213, 2506109, 2506208, Email id- mdbuidco@gmail.com, Website : http://buidco.in
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Name of the project:- Storm Water Drainage with PCC Road Scheme for
Chhapra Town,Bihar Under State scheme.

Description of work: - To construct RCC BOX drain of 4.5 mtr Average width, Re-habilitation
work, Road crossing work in 4km for Khanua nala in Chhapra town along with PCC road of
width 4.5mtr and construction of Drains in Prabhunath Nagar

e Administrative approval:- 29.95 crore
e Amount of Project:- 27.38 crore

e Date of Sanction:- February 2019

¢ Date of RE-Tender:- 06.06.2019

¢ Dare of agreement:- 22.08.2019

e Name of Contractor:- M/S Jay Mata Di Road Construction Pvt. Ltd.

Status of Work:- Presently rehabilitation work in 900 mtrs of khanua nala is in progress.
Desilting work at sluice gate and work for drain in Prabhunath nagar is also under progress.
Demarcation of Khanua nala is in Progress. Photographs are attached for reference.
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